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Secretary : I have to inform the House that the Governor of Haryana in
exercise of the powers vested I him by Article 180(1) of the*Constitutior: of
Tndia, has appointed Dr. Raghuvir Singh, M.L.A., as Acting Speaker of the Harvana
Vidhan, E:rabha

Ihave also to inform the House that the Governor of Haryana in exercise
of the pOWBIS conferred on him by Article 188 of the Constitution of Fudia, has
appointed the Acting Spcaker, Haryana Legislative Assembly to be the person
before whom every member of the Harvana Legislative Assembly shall, before
taking h:sflwr seat, make and subseribe vath/affrmation.

f
‘ o Wmmmm

Mr* Actmg Speaker : I-Ion’ble Members at the outset, I congratulate all
of you from the core of my heart on being elected as members of the Haryana
Vidhan Sab]m and 1 also heartily welcome all of you here in this angust House,

Niow Heon'pie Members will be sworn liv. The pame of mebers will be
calied upon by the Secretary for the purpose of making and subscribing oath or
affirmation. The oath or affirmetion will be made snd subscribed by the Ton'bie
Nembers in the following orders -

1) Deputy Chief Minister
2! Ministers
i, Lady Memhers

; Onber Mon'ble Memibers, distric-wise alphabefically in aiphabetical
oordér, Lo

{2) Ambala District
(h) Bhiwan: District
(¢) Faridabad District
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{(d) Fatchabad District

(&) Gurgaon Dli:-;trictf |
- (f) Hisar District

{i) Thajjar District

() Jind District

() Kaithal District

fy Karnal Distmict

(&) Rurckshetra District

(B Mahendergarh Distriet

{r) Panchloula District

{ny Panipat District .
{0) Rewar District
(v) RobtakDiswict

(q) Sirga District

@ Sonepat District

(9) Yarmumanagar District

[t =, 2005

- The name of the members, who are not able to take oath or make|affimmation
" af the first call, will be called again at the end. Now, the Secretary will call the
members one by one. Now, I call upon the members to make and subsctibe the oath

or affirmmtion in the ordar 1 have already announced,
The following members were then sworn in \—
Depuaty Chiel Migister '
Shri Chander Mohan
Ministers
1. St Kartar Devi

S Yenod Rumar

F)

s

Shit Birender Singh

#=

Siwi Surender Singh

LF

Capt. Ajay Smgh Yadav

ok r\.....,.“"nn...‘smq I Tim e
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Shri Phool Chand Mullana
Shri Lachhman Dass ATora
Shri Randeep Singh Surjewala

wops

IPancﬁﬂﬁa.-
-
K alenaur (3)C)

Avitnaia Tl
Uchsna Kalan
Tosharn
Fewari
Higwor .
Mullana (3.C

Sirsa

r
e

MNarwana
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Lady Méemhers

| 1. Smt. Aniia Yadav
S, Geeta Bhukal
Dr. Erishna Pandit
St Meena Mandal

=R - N < A S T

Smt, Parsanni Devi
St Rﬂj Rani Poonam
St Reldha Rava
Gmt, Shakontla Bhagwaria
Foapmiri Sharda Rathﬁxa
/10, Spat. Sunnta Singh
Amhal“li District
; 1. Shri Devender Kumar Bansal
2 ShriNimal Singh
3. Shri RamKishan Gujjar
Bhiwaé;i Thistriet

F 1. Shri Dhararbir Singh

i

L2 Major Nirpender Singh Sangwﬁn
3. Shri Ram Kishan Fawji '
A, Shri Ranbir Singh Mahendra
5. Shri Somvir Singh
| 6. Dr. ShivShankar Bhatdwaj
ES ¥ aridajbad Prstriet

| 1. Shri A.C. Chaudhary

2 Ch, Harsh Kurpar

N Otewd TF am i Tyolnl
3, Shkriforan S:.ﬁi_.;:: Dyzlal

4 Shel Mphendes Terap Singh
P 5, SheiUdad Bhan

Fatehabad District

" 1. Shri Dura Ram

2. Shri Gian Chand Oadh

(3

Salbawas
Katayat {5.C.)
Yarnunanagar
Jundla (8.C)
Maultha

" Assandh (S.C.)

(Fhariunda

Bawal (5.C.)
' Ballabgarh
- Karnal

~ Ambala Contonment
‘Maggal

 Maraingarh

. Badhra

Dadr ‘
Bawani-Khera (S.C.)
Mundhal Khurd
Lohara

Ehiwani

- Faridabad

Hathin

Paiaa]

- Mewia Mahatripis

Hassanpur (5.C.)

Fatehabad

© Ratia (5.C.)
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[Mr, Acting Speaker | .
3. Ch. Kulvir Singh Beniwal
4, Sardar Paramvir Singh
Gurgaon District
.‘ Shri Azad Mohatrmad
Shri Bhupinder Chaudhry
Shri Dharam Bir
St Habib-Ur-Rehman
Shri Sahida Khan
6. Shri Sukhbir Singh Jaunapuria
Hisar District
1. Shri Asmir Chand Makkar

) 2 Ch BhajanLal |
3. Prof Chhattar Pal Singh
4, Shri Ram Kumar Gawtam
5. Shri Randhir Singh
Jhajjar District

I ShiiHari Ram
2. Shri Naresh Kumar Pardhan
3. ShriRajender Singh Joon |

Jind District |
1. Shri Bachan Singh Arva
2., Shri Mange Ram Gupta
3. Shri Satvinder Stngh Rana
4. 1.G:. Sher Singh

maitiai District

1 HhreiDiln Rae

I I

2. Prof Timech Kaushik

3. Shri Shamsher Singh Surjewala

4, Shri Tejinder Pal Singh Mann
Karnal District

1. Ch. Rakesh Kuarsar

" Tohana

. Narnaord

. Badli
. Bahadurgar

Indri

121 &, 2008

Bhattis Kalan

" Ferozepur Thirka

Pataudi (8.C.)
Guirgdon
Nuh
Taorw
Sohna. -
Hansi -
Adampur
ihira

Barwala

Jhajiar (3.C.

)

Safidon
Jind
Rajound -

Julana

Ciohia (8.0}
Pundsd
Kaitha
Fai
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. Kurekshetra Districe

[ 1. Sardar Harmohinder Singh Chatha

2. ShriKharaiti 1al Sharma
3. Sbri Ramesh Kumar Gupta
Mahendergarh District ‘
1. RaoDan Singh
2. Shri Naresh Yadav
3 Shrti Radhey Shyam Sharma
Pampai] District
L Shn Balblr Pal Shah
‘ 2. Shri Bhart $ingb
Rewari! plstru:l
‘ L 1. Raeo Yadavendra Singh
Raohtak District
‘1 Shri Anand Singh Dangi
2. i Narosh Malik
3. $bri Shadi Lal Batra
4 Shri ShriKrishan
Sirsa D:istrict
1. Ch. Bharat Singh Beniwal
2 Dr $itaRam
3 Dr, Sughil Kinwar Indma
Sompat District
'1. Shri Anil Thakkar
Ch. Dharam Pal Singh Mzlik
Shri fitender Singh
Shri Ramegh Kaushik '
St Ram Phal Chivama
Shri Sukhbis Singh
Yammanavay District

wopd o=

& b

1. Ch. Ajan Singh
14 sh Babwant Bineh

'3, Shei Ishwar Singh Plake
\4 Shri Subbash Chaudhry

|
I
\

(s

Pehowa
Shahabad

. Thanesar

Mahendergarh
Ateli

Nmaul

Panipat
Sambhalka

Jatusanas

Meham

- Hassangarh
. Rohtak

Kiloi

Darba Kalan

Dabwali (5.C.)
Ellenabad (8.C.)

Soncpat
Ciohana
Katlana

Rai

Baroda (8.0)
Rokat

Chhachhranii
Sacdhaurg (2.0
Radaur (8.0
Jagadhn
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Mr. Acting Speaker : Hon’ble Members, I have to inform the Hou

have received two letters today the 21st March, 2005. One from Shri O.P.
M.L.A. elected from Rori constituency and other frorm Shri fai Singh Rana)

elected from Nilokher constituency, in which they have cxprt—:e.sed their ing
attend the current session of H’tryana Vidhan Sabha.

WG FILS

Mr. Acting Sﬁéakel" : Hon’ble Members, Now we proceed with
item Le. the election of Speaker. Now, a member will move a motion.

#rd, 2003

152 that |
hautala,
M.LA.
phlity to

the next

Transport Minister {Shri Randeep Singh Surjewala) : Sir T beg to

TRV

That Shri H.8. Chatha, a Member of the Haryana Legislative

Asgembly, who is present in the House, do take the Chair as
of the Assembly.

Excise and Taxation Minister (Shri Venod Kurnar Sharemna) : Sir,
the motion moved by the Parliamentary Affatrs Minister—

Mr. Acting Speaker : Motion moved—

Spesker

I second

That Shri H.8, Chatha, a Member of the Haryana Legislative

Assembly, who iz present in the House, do take the Chair as
of the Assembly,

Is there any cther proposal ?

Vuice : No.

mpeaker

Mr. Acting Speaker : Since there is no other proposal, T declare that
St 1.5, Chaths duly elected 23 Spesker upanirmongly. {Thimpingy Tregnest him

to take the Chair. -

{A1 this stage, Shri H.8. Chatha escoried by the Chief M

Pathiarnentary Affairs Minister and D, Sushil Kumar Indora, membe
Uppositon, occupied the Chalr)
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feel it my great privilege to congramlala YOou. on your election as the

Speaker of

this august House, This office is not new to you, You have tun this House for a

- very long pc:nod and your experience I hope will be beneficial for
and proper running Of Lh]‘_-. House. When you were t'\kmg the cath as

the healthy
Member of

g
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this House then you were a member of the Congress Party, and you ok the cath
in Punjabi that proves that Congress and this House has great love and affeciion
for the Punjabi language also. You are a fawyer by profession. Your decisions
will be suﬁgiecte:d to ‘review by the High Court also’. But you are known a3
renowned lawyer, You first became the Member of this House in 1972, 1 know
your working. We both were elected from Ambala Distt. I hope your knowledge
will be helpful for proper announcements and judgements in this House and the
rights of every member will be thoroughly protecied. As Chaudhary Birender
Singh was commenting, it was perfectly right that in the previous House what
have been{the: fate of the Metrbers and this House, but we hope that yon will
properly function as Speaker and bring the conduct of the House w the highest
esteerm. With these words, T again congratulate you on being elected as the Speaker
and congratulate the leader of the House for electing you as Speaker of the House.
Thank you very much. :

to gefter 52RT (qwolo, Yeramme) ; it e Fetey, yTaET SRy
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| .
M. Speaker : You will gét the time 1o explain that (Interruptions).

<o et 9eRT: ey TN, T T T o o 0 @ o A et e
aﬁmﬂ@mmﬁﬁ?f@m%l(&ﬁvqﬁmﬂm) :

Mt. Speaker : Please have patience. Please take your seat Tndora Ji. No
more. Nomore, (Interruptions). Thank you very much. (Internaptions) 1 am very
sorry Indora i Fiease have your seal. § say 6o more. (mtestuptions), & very
thankfi] to you. (Interruptions). You are two 10 decide, who will speak out of all
independents. Who will be ? (Imtervuplions) You are not agresing with sach
ather, Please decide both of you whe will speak first
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" M, Speaker : This is not the agenda. Please do not go out of the way. You

will get the opportunity.

iy TSty v o < e e, & O et ¥ e @ At e v
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Mr., Speaker : No more please. I say no mors please, Thank you very

much Sharmapi (Interruptions).
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Mr. Speaker : Under Rule i0(1) of the Rules of Procedure and Conduet |
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e TRl 2T TTeea—mee ¥ oLl lT g T o O PPy
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the 215t Mareh, 2003, as the date for the election of the Deputy 3

peaker.

Now, I call upon the Hon'ble Chief Minister to propose the name/names

for the election of the Deputy Speaker.
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Trmssport Minister (§4i Randeep Singhs Surjovale) : Theg to move—
hat Shri Azad Mohremad, a merber of the Haryana Legislative

|
| Assemlby, who is present in the House, be clected as Deputy
| Speaker of the Assembly. - ‘ ‘ ‘

Irrigéatinn Minister (Cabf. Aljay Singh Yadav) : 1 second the motion

moved by the Parliamentary Affairs Mimster.
" Mpy. Speaker : Motion moved— ‘

That Shri Azad Mohammad, a mémbepr of the Haryana
Legislative Assemlby, who is present in the House, be elected
as Deputy Speaker of the Assembly.

Is there amy other proposat 7
Voice : No.

Mr. Speaker : Since there is only one proposat before the Honse, that
Shei Azad Mohammad be olectad as Deputy Speaker. 1 declare him duly
elected unanimously as Leputy Speaker and request him to ocoupy his seat
(Thumping) . ' ‘
(At this stage Shri Azad Mohammad, escorted by the Chief
Minister, Parliamentary Affairs Minister, Shri Sushil Kumar
Indora, & Member from India National Lok Dal and Shri Ramn
Kurpar, a Member from the Bhartiya Janta Party, occupied the
seat of Deputy Speaker.) (Thumping)
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Mr. Speaker : Now. the Parliamentary Alfairs Minister will move the
. motion dnder Ruole 121 for the suspension of Rules 231, 233, 235 and 270.
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&ir, T also beg to move—

M, Speaker + Motion moved-—

o o gt R e {21 #n, 2005

Tl‘ansporﬂMmmter (bim Randeep Smgh Sugewada) : Sir, Tbeg i move-—

" That the provisions of Rules 231, 233, 235 and 270 of the Rules of

Procedure apd Conduct of Business in the Haryans Tegislative

' Assémbly in-so-far as they relate to the copstitution of the -
() Committes on Public Accounts ;
(i) Commitiee on Estimates ;

| (i1} Committee on Pﬁblic Undertakings ; and

{ivy Committee on the Welfare of Scheduled Castes, Scheduled
Tribes and Backward classes ;

for the remaining period of the year 2004-2005 in respect of

© Committee on Estimates and for the year 2005-2006 in.;‘(aspect of
all four elected Committees including the Commitee on Estimates

.. be sugpended.

\

That this House anthorizes the Speaker, Haryana Vidhan JSabha, ©
nominate the Members of the Estimates Commiteed for the
ternaining period of the year 2004-2005 and ail Mcmbé&s of the

aforesaid Committees for the year 2005-2006 keeping in| view the

proportionate strength of various parties/groups in the ﬁOuae

That the provisions of Rules 231, 233, 235 and 270 of the Rules of
Procedure and Conduct of Business in the Haryana Legislative
Assembly in-so-far as they relate to the constitution of the :—

(i) Committee on Public Accounts ;

(ii) Committee on Estimates ;
{iii}) Committez on Public: Undertakings ; and
(iv} Commnittes on the Wellare of th:iu el C‘aﬁ:m'a, Scheduled
Tribes and Baclward claszes ‘
for the remaining period of the vear 2004-20035 in respect of
Committee on Hstimates and for the year 2005-2006 in respect of
a1t four nlected Committees including the Cr Tmitee on [Hetimateg
be suspended. ‘
Ana
" Thai tis Tlouse authorizes the Speaker, ilaryana Vidhan |Sabha, 1o
‘meminate the Members of the Estimates Committee for the
‘remaining period of the year 2004-2005 and all Members of the

aforesaid Committees for the year 2005-2006 keeping in view the
proportionate strength of various parties/groups in the House.




Asf-:t‘.mbly in-so-far as they relate to thc mmututmnhf the

} (i) Commities on Public Accounts ;
‘r (1) Commitiee on Fstimales ;
(m) Committee on Public Undertakings ; and

(w) Cormittes on the Welfare of Scheduled Castes, Scheduled
) Tribes and Backward classes ;

for the remaining period of the year 2004-2005 in respect of

Cnmxmttee on Estimates and for the year 2003-2005 in regpect of all
+ favonr elected Committees including the Commitee on Estimates be

g,ubpv:ndad

And
That this House authorizes the Speaker, Haryana Vidhan Sabha, to
mmm&tﬁ the Members of the Estimates Committee for the remaining
'penod of the year 2004-2005 and all Members of the aforesaid
Commitiees for the year 2005-2006 keeping in view the proportionate
st:rength of various parties/groups in the House.

\
| ) {The motion was carried)

Mr.;CSpea‘ker ¢+ Hon'ble Members, as the Governor is to address the House

at 9.30 A.M. tomorrow, the 22nd March, 2005, the House is adjourned till
immcdiatel‘y haif an bour after the conclusion of Governor’s Address,

‘. v
(Th¢ Sabha then *adlgufpnﬂ ll 1rn-rngd1atg]y half an hour after the

#17.02 hrs. ! conclusion of the Governor’s Address on tuesday, the

220 March, 2005.)
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